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Pradesh for allotment of 9.5 MMSCMD of gas faor 3x700 MW Karimnagar gas based combined cycle

plant;

has been sanctioned but due to non allocation of demanded gas, the process of finalization of EFC

Karimnagar gas based combined cycle plant

contract is stalled; and
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1946, SHRINANDI YELLAIAH: Will the Minister of POWER be pleased to state:

the detalls and the current status of the propozsal of the State Government of Andhra

(b) whether his Ministry is aware that land has already been acquired and water allocation



(¢} bywhen the demanded gas allotment is likely to be made?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BEHARATSINH SOLANKI):
(a) to (¢) A propesal regarding allotment of 9.72 Million Metric Standard Cubic Meter Per Day
(MMSCMD) of gas for commigsioning of a new green field gas based combined cycle power project
(2100 MW) at Nedunoaor Vilage of Karimragar district of Andhra Pradesh was farwarded by
Gavernment of Andhra Pradesh to Central Government.

So far, Empowered Group of Ministers has allocated gas to only existing gas power projects
(inclucing 2009-10 projects). Further, EGoM in meeting dated 27.10.2009 decided that the
reguirement of natural gas for plants to be commissioned beyond 2002-10 would be reviewed from
fime to time by the EGoM for making firm allotments to such plants from the fallback quantity

available.

Ag regarce power projects which are in the pipeline, Empowered Group of Ministers (EGoM)
has decided that, subject to the availability of gas. necessary allocations from KG D-6 fields will be

made to these projects as and when they are ready to commence production.

As informed by Andhra Praclesh Power Generation Corporation Limited (APGENCC) 432.05
acres of land has been acqguired and 1.3 Thousand Million Cubic (TMC) fest of water has been

allocated from Lower Manair Dam.
Delay in commissioning of powsr projects

1947, SHRI RAJKUMAR DHOOT:
SHRIRAHUL BAJAJ:
Will the Minister of POWER be pleased to state the reazsons for continuing delays in

commissicning of new power generation capacity 7

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH SOLANKI):
The following majar issues were identified for delay in commigsicning of projects which leads to slow

pace of capacity addition:

. Delay in placement of orders - mainly Civil Works & BOPs

. Delay and non-sequertial supply of material for Main Plant and Balance of Plarts (BoP).

. Shortage of skilled manpower for erection and commigsioning.

. Contractual dispute between praject develaper and contractor and their sub-vendors/sub-
contractars.

. Iradequate deployment of congtruction machinery.

. Shortage of fuel (Gas & Nuclear).

. Delay in land acquisition.
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